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(1i) by persuading other constm-
i industries to use’ afterha:
tive materials. For exempie,
M/s. Hindustan Steel Ltd.,
have been asked to use other
fuels and release benzene, and

(11) by arranging imports.

As a long term measures action is
also taken to license establishmeit of
additional capacities for meeting ‘' the
demand of the chemicals in short sup-

ply

New Delhi-Assam Mail Route Via
Farakka

2397 SHRI LUTFUL HAQUE
SHRI DINESH CHADRA
GOSWAMI

Will the Minister of RAILWAYS be
pleased to state

(a) whether prior to inauguration
of Farakka Railway bridge, official re-
leases and handouts announced the
routing of New Delhi-Assam Mail v
Farakka to reduce journey-time, and

(b) when the New Delhi-Assam
Mail will commence running via Far-
akka?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD SHAF] QURESHI) (a) Yes,
but later i1t was publicly notified that
Assam Mail would continue to run via
Barauni

(b) It has since been decided not to
divert Asgam Mail by the longer route
via Farakka

Allegedly False Claims put by the
Mind Oil Company of Mundhra-Tapu-
riah Group on 1LOC.

2398 SHRI LUTFUL HAQUE wWill
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether Min1 O11 Co. of Mun-
dhra-Tapuriah group have placed some
allegedly false claims agdingt the In-
dian Oil Corporation,
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(b) it s6, (8@ backiround of the
aditiciation of the public sector com-
pany with this Mundhra Company; and

(c) what action Indian Oil Corporas
tion proposes to take against the Mini
O11 Company and 1ts principals?

THE DEPUTY MINISTER IN THR
MINISTRY OF PETROLEUM AND
CHEMICALS (SHRI DALBIR
SINGH): (a) Mird Oil Distributors
and Agents Corporation has claimed
some dues from the IOC by way of
commission on sales. The claim is
under detajled serutiny.

(b) and (c) Thls firm was appoint-
ed as one of the distributors of the
IOC as far back as April 1964. It hag
been inactive since 1968. IOC s
therefore considering the possibility of
terminating this distributorship
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